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PAPERS LAID ON THE TABLE 

12.00 NOON 
Report of the National Human Rights 

Commission, New Delhi 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
P.M. SAYEED): Madam I lay on the Table a 
copy each (in English and Hindi) of the 
following papers:— 

(i) Annual Report of the National Human 
Rights Commission, New Delhi, for 
the period from October, 1993 to 
March, 1994, under sub-section (2) of 
section 20 of the Protection of Human 
Rights Act, 1993. 

[Placed in Library. See No. LT 6391/84] 
(ii) Memorandum of Action Taken on the 

above Report. 
[Placed in Library. See No. LT 6392/84] 

I. Report and Accounts (1992-93) 
ofthe Air India Limited, New Delhi 
and related papers. 

II.   Report and Accounts (1991-92) of 
the National Airports Authority, 
New Delhi and related papers. 

III. Report (1992-93) of the 
Commission of Railway Safety, 
Lucknow. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
THE MINISTER OF STATE IN THE 
MINISTRY PARLIAMENTARY AFFAIRS 
SMT. MARGARAT ALVA: on behalf of 
(SHRI 
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GHULAM NABI AZAD): I lay on the 
Table— 
I. Report and Accounts (1992-93) of the Air 
India Limited, New Delhi and related 
papers. 
II. Report and Accounts (1991-92) of the 

National Airports Authority, New Delhi 
and related papers. 

III. Report (1992-93) of the Commission of 
Railway Safety, Lucknow. 

(I) (1) A copy each (in English and Hindi) of 
the following papers, under sub-section (1) 
of section 619A of the Companies Act, 
1950:— 
(i) First Annual Report and Accounts of 

the Air India Limited, New Delhi, for 
the year 1992-93, together with the 
Auditors' Report on the Accounts and 
the comments of the Comptroller and 
Auditor General of India thereon. 

(ii)  Review by Government on the working 
of the above Company. (2) Statement (in 

English and Hindi) giving reasons for the delay 
in laying the papers mentioned at (1) above. 

[Placed in Library. See No. LT 6395/94] 
II. (1) A copy each (in English and 

Hindi) of the following papers under sub-
section (4) of section 24 and section 25 of 
the National 
Airports Authority Act, 1985:— 
(i) Annual Report and Accounts of the 

National Airports Authority, New 
Delhi, for the year 1991-92, together 
with the Audit Report on the Accounts. 

(ii)  Statement by Government accepting 
the 
above Report. (2) Statement (in English 

and Hindi) giving reasons for the delay in 
laying the papers mentioned at (1) above. 

[Placed in Library. See No. LT 6393/94] 
III. A copy (in English and 

Hindi) of the Annual Report of the 
Commission of Railway Safety, Lucknow, 
for the year 1992-93, under section 10 of 
the Railway Act, 1989. 

[Placed in Library. See No. LT 6394/94] 
 I.  Notification of the Delhi 

Development Authority. 
 II. Reports and Accounts (1976 to 1984) 
of the National Institute of Urban 
Affairs, New Delhi and related papers.  
III. Report and Accounts (1992-93) of the 
Central Govt. Employees Welfare 
Housing 

Organisation New, Delhi and related 
papers. THE      MINISTER      OF      
URBAN DEVELOPMENT (SHRIMATI  
SHEILA KAUL): Madam, I lay on the 
Table— 

I. A copy (in English and Hindi) of 
the Delhi Development Authorty 
Notification S.O. No. 207(E), 
dated the 1 st March 1994, a 
mending Regulation 12 and the 
Schedule to Regulation 15 of the 
Delhi Development Authority 
(Salaries, Allowances and 
Conditions of Service 
Regulations, 1961, under section 
58 of the Delhi Development Act, 
1957, together with a statement 
giving reasons for the delay on 
laying the Nofification. 

[Placed in Library. See No. LT 
6341/94] II. A copy (in English and 
Hindi) of the following papers:— 

(i)  Annual Report and Accounts of the 
National Institute of Urban Affairs, 

New Delhi, for the year 1976, together 
with the Auditors Report on the 

Accounts. 
[Placed in Library. See No. LT 6330/94] 
(ii)  Annual Report and Accounts of the 

National Institute of Urban Affairs, 
New Delhi, for the year 1977, together 

with the Auditors Report on the 
Accounts. 

[Placed in Library. See No. LT 6331/94] 
(iii)  Annual Report and Accounts of the 

National Institute of Urban Affairs, 
New Delhi, for the year 1978, together 

with the Auditors Report on the 
Accounts. 

[Placed in Library. See No. LT 6332/94] 
(iv)  Annual Report and Accounts of the 

National Institute of Urban Affairs, 
New Delhi, for the year 1979-80, 

together with the Auditors Report on 
.ie Accounts. 

[Placed in Library. See No. LT 6333/94] 
(v)  Annual Report and Accounts of the 

National Institute of Urban Affairs, 
New Delhi, for the year 1980-81. 

[Placed in Library. See No. LT 6334/94 
(vi)  Annual Report and Audited 

Accounts 
of the National Institute of Urban 

Affairs, New Delhi, for the year 1981-82. 
[Placed in Library. See No. LT 6335/94] 


